NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 13.04.2021 (TUESDAY)

COURT -1V (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Mr. Kanthi Narahari,
Member (Technical)

For Admission (After Notice)

1. Comp. App. (AT) Mohammad Javed Sultan Kumud Shekhar Ajay Gaggar-R1
(Ins) No. 966 of Vs. AN Tiwari-R2
2020 Emerald Minerals Exim Pvt. Ltd. Pratim Bayal-RP
and Ors.
2. Comp. App. (AT) Ashok Kriplani Sunder Khatri Darpan Kumar-
(Ins) No. 851 of Vs. R1
2020 Sri Suresh Kumar & Ors. G.V. Sudhakar-
R6
Tushar Singh-R12
& R16
Vijay Pal Sharma-R
Mudassir Hussain
3. Comp. App. (AT) Shetal Devang Gor & Ors. Aastha Mehta Karan Valecha-
No. 04 of 2021 Vs. R1
Gujarat Cine Enterprises Pvt. Ltd.
& Ors.
4, Comp. App. (AT) Vijisan Exports Pvt. Ltd. Rudreshwar Singh
(Ins) No. 204 of Vs.
2021 Cimme Jewels Ltd. & Anr.
For Hearing
5. Comp. App. (AT) Vijay Kumar Penmetsa Abhishek Anand Y Suryanarayan-
(Ins) No. 757 of Vs. R1
2020 Sisir Kumar Appikatla & Ors. Pankaj Vivek-R2,
R3 & R4
Part Heard
6. Comp. App. (AT) Dwarkadhish Sakhar Karkhana Ltd. | Shiv Kumar Suri
(Ins) No. 233 of Vs.
2021 Pankaj Joshi & Anr.
7. Comp. App. (AT) Rajan Arora & Ors. Ashish Verma N.P. Singh
(Ins) No. 716 of Vs. Sachin Awana
2020 MMR Saha Infrastructure Pvt. Ltd.




8. Comp. App. (AT) Mukul Kumar Rajiv K. Virmani Rakesh Kumar
(Ins) No.1050 of Resolution Professional of KST
2020 Infrastructure Ltd.
Vs.
RPS Infrastructure Ltd.
0. Comp. App. (AT) Manjunath Dasappa & Anr. Arjun Asthana Kaustav Saha-R1
No. 67 of 2020 Vs. to R5
Transglobal Power Ltd. & Ors.
10. | Comp. App. (AT) Kapil Jain PCS Chetan B Patel Jeevesh Mehta-
No. 142 of 2020 Vs. R1
Registrar of Companies & Anr. Jaikriti S Jadeja -
R2
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By the order of Hon’ble Acting Chairperson

-sd/-
Registrar



http://www.nclat.nic.in/

